* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ MAC.APP. 811/2019
RAJENDRA NATH CHATURVEDI & ORS ... Appellants
Through  Mr. Shrey Chathly, Advocate

VErsus
RAJ KUMAR & ANR (NATIONAL

INSURANCECO LTD) .. Respondent
Through ~ None.

CORAM:
HON'BLE MR. JUSTICE SANJEEV SACHDEVA
ORDER
% 26.10.2021

CM APPLN. 37584/2021 (early hearing)

1. Since notice has not yet been issued in the appeal. The early
hearing application is allowed. Appeal is taken up for consideration
today.

MAC. APP. 811/2019

2. Issue notice to the respondent, in addition through counsel, by

all modes including registered AD and courier returnable on
16.02.2022.

3. Digital copy of the tribunal’s record be requisitioned.

SANJEEV SACHDEVA, J
OCTOBER 26, 2021
‘rs

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 02/08/2025 at 12:11:00



